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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
|

|

0.A. 622/94. Dt. of Decision : 29.6.94.

|

Mr. M. Parvateeswar R&o .« Applicant |

Vs

1. Semcretary, Ministry of Defence,
'8! Wing, Sena Bhavan, New Delhi.

2. Direactor Ganeral, Défence Recearch
Development Organisation, 'B' Wing,
Sena Bhavan, New Delhi,

.3. Cirector, Dafence Reszesgrch &
; Development Laboratories (DRDL},
: Chandrayenagutta, Hyderabad. | g

4, Director, Defence Electronics
Research Laboratories (DLRL),
Chandrayanagutta, Hyderabad. |

5., Director, DMRQ} Kanchanbagh,
Hyderabad. : i

6. Chairman, DLS Managemant Committee, ° ' ‘
Kanchanbagh, Hyderabad. |

7. Management Committee of Defence ‘
Lsboratories schools, Kanchanbagh, |
Hyderanad, represented by its
Sacretary. . Respondents.’

|

Couhsel for the applicant : Mr. V. Rajagopal Reddy ﬁLaShjﬁﬁSuéha-

Counsce]l for the Respohdents : Mr.rN.R. Devaraj, Sr.CGsC.

Nr. P.B. Vijaya Kumar, ‘
i

|

CORAM: |

THE HON'BLE SHRI A.B. GORTHI : MEMBER (ADMHN.) |
THE HON'BLE SHRI T. CHAKDRASEKHARA REDDY : MEMBER (JU&L.)
i
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0.A.N0,622/94, Date of Judgement :

Judgemen t

X As per—Hon'ble Shri A.B.Gorthi, Member (A) Xi

We have dismissed a similar O.A. (No.934/93) today

by a separate order helding that the Defence Laboratories

School is not amenable to eur jurisdictien undrr Section 14

of the Administrative Tribunals Act, 1985. Fer the same

reason, this O.A. teo is hereby dismissed. It is open

te the applicant to appreach the appropriate forum for

relief, if any.

2, No order as to costs. :
- - — ’ 2
( T.Chandrasekhar Reddy ) ( A.B.Gorth

Member(J) . Member(ﬂ).

Dated: %) June, 1994.

br.

To

2+The

Development Ordanisation,'8"' Wing,

~Sena_Bhavan,New Delhi.
3.The Dirsctor,, Defence Ressarch & Devalopment |

Labaratories{DRDL)yChandraysnagutta, Hyderabadf

Q}daThe

1.The Secretary,Ministry of Defence,
_'B' WYing, Sene Bhavan,New Delhi.

afla s ‘
j% Ty,
DEPUTY REGISTRAR(J)

Director General, Defence Research

Director, Oefence Electronics Research

Laboratories, (OROL),Candrayanagutta,tydarabad,

5.The

Director, DMRL, Kanchanbagh, Hyderabad.

6.The Chairman, DLS Management Committee, i
Kanchanbaghg Hyderabad.

7.The

Secretary, (Menagement Committee aP_DaFencl Laboratories

Schonls, Kanchanbagh, Hyderabad.
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copy to Mr.V.Rajagopal Reddy, Advocate,CﬂTTHyderabad;

copy to MreN.R.Deyrai,sh.CcGsc,CAT,Hyderabad.

copy to Mr.P.B.Vijaya Kumar, Advocate, CAT,Hydsrabad
copy. to Library,CAT,Hyderabad,. |
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IN THE CENTRAL ADMINISTRATIVE TRIBUNHL'r'

HYDERADBAD BENCH AT WYDERASBAD,

THE HON®BLE ICE V. NEELADRI RAD
' CENGHA IRMAN -
AND -

THE HON'BLE MR.A.B.GORTHI : MEMBER(A)
AND T

THE HON'*BLE MR.T.CHANDRASEKHAR REDDY
MEMBER ( UOL . )
AND —

THE Haw'sig‘ﬁﬁrﬂ»aﬂwcﬁhﬁgag\: MEMBER(A)
Qf%‘é'<?ﬁﬂ .t///4
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Admiltted §nd Interim Directions
Issu d .

flloved.
Disposed of \with Direetions.
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Uismidsed §s Withdrawn,
Dismissed Por default,
RejectedyCrddred.,
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